ANNEXURE - 5
LIST OF CREDITORS OF MT EDUCARE LIMITED
List of operational creditors (Workmen) for claims as on December 16, 2022 Drawn for claims/updates received up to 1st March, 2024
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Hon'ble NCLAT vide its order dated 06-01-2023, 24-02-2023 , 23-03-2023 and 01-05-2023 stayed the constitution of committee of creditors till next date of hearing i.e 26-05-2023. Final hearing
concluded on 2nd June 2023 and Hon'ble NCLAT pronounced judgement dismissing Appeal on 18-08-2023. IRP received communication of order on 21-08-2023. IRP constituted COC on 21-08-2023
which was revised on 23-08-2023 ,12-09-2023 and 25-12-2023




